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M m cr « f Agtfetftaml Jounce Car- 
poratiqe l^th ARDC

509. SHRI D. K. PANDA. Will the 
Minuter U  REVENUE AND BANK­
ING be pleased to atate:

(a) whether the Banking Commis­
sion had recommended merger of tbe 
Agricultural Finance Corporation witn 
the ARDC for better utilisation of 
staff and capita',

(b) If so, the steps taken in that 
direction; and

(c) the amount of bad debts to be 
written off by the Agricultural Finan- 
ance Corporation?

THE MINISTER OF STATE IN­
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE)
(a) and (b). Yes, Sir The Banking 
Commission had recommended the 
merger of the Agricultural Finance 
Corporation with the Agricultural Re­
finance and Development Corporation 
Due to the developmental role of the 
Agricultural Refinance and Develop­
ment Corporation, the question has 
been kept open and is under continual 
review.

(c) During the past five years, 
Agricultural Finance Corporation has 
not written off any bad loans

Sick mn|ts taken over by Industrial 
Reconstruction Corporation of India.

510 DR RANEN SEN. Will the 
Minister of REVENUE AND BANK­
ING be pleased to state:

m
(a) the number of sick units taken 

over by the Industrial Reconstruction 
Corporation of India during the last 
three years and the results achieved;

(b) the state-wise break-up of 
figure? of units taken over and the 
amount of money involved; and

(c) bow QftQy cases the old 
ipan^??^t/p4r^t<^/Board have 
been kepi fofect or modified substan­
tially?

THE MINISTER OS*, fiTATE IN­
CHARGE QF TflE DEPARTMENT 
O f  REVENUE AND BACKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) to (c). During the years 1973-74,
1974-75 and 1975-76 (July-June), the 
Industrial Reconstruction' Corporation 
of India Ltd. has disbursed recon­
struction .assistance to 20 industrial 
units situated in 7 States. Tbe State- 
wise break-up of these units and 
the amount of reconstruction assist­
ance extended to them during these 
three years are as follows:

State No. of 
units

Amount 
disbur­

sed 
(Rs. in 
lakhs)

Assam 1 194
Bihar 2 30-37
Gujarat • 1 50-00
Kerala 1 13 28
Maharashtra 1 154-51
Punjab • 1 58-50
West Bengal * 19 476-37

26 784-97

N B —In addition to the above dis­
bursements, a sum of Rs. 1082 66 lakhs 
was disbursed during the said three 
years to those units to which assist­
ance was sanctioned by the Corpora­
tion earlier.

Since the reconstruction programmes 
g e n e r a l l y  h^ve to provide for a gesta- 
taop period of three or more years 
before their effect can be felt, it wquld 
be premature at this tage to attempt 
any effective appraisal of the results 
achieved by the Corporation in the 
case of these 26 units Moreover, the 
attainment of viability of sick/closed 
units is a time consuming pro­
cess wnieh should be 
only after some ye*n o f  satis-



have had under th« ncaaatnietton 
programme.
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Detail* of ̂ qusa, wherein the old 
Management/Director/Board have 
been kept Intact or modified substan­
tially are aa follow*;—

I, No. of units where fRta 
Nomioee»/*u*gested >XHre- 
ctoca and nominees of otfaor 
financial institutions, Bask* 
and State GoVt. together 
art m majority on the Boa­
rd* . . .  I6

3. No. of units whore Boards 
have been modified bat 
entrepreneur group conti­
nues to hold majority on the 
Boards . . . .  3

3. No. of units taken over
under I(D8tfc) Act and 
Board’Committee of Mana­
gement/Authorised control­
ler appointed by Central 5
Government •

4. No. of units taken over 
under special enactment 
(since Nationalised) and 
Boards modified by
Central Government ■ 2
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( M m  (rom UJt, ior Indian Knittcift 
T. Shirts

512! SHRI K. MALLANNA: Will 
the Minister of COMMERCE be 
pleased to state:

(a) whether Indian Knitted T. Shirts 
are very popular in United Kingdom;

(b) if so, whether sottie more orders 
have recently been received by the 
Central Government-owned Small In­
dustries Corporation, Coimbators 
(Tamilnadu); and

(c) if so. the amount of foreign ex­
change to be earned during the cur­
rent year?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) No, Sir.

(b) and (c) Do not arise

Wholesale and Retail prices of Agri­
cultural and Industrial Products

513. SHRI BHOGENDRA JHA: Will 
the Minister of FINANCE be pleased 
to state:

(a) the wholaesale and retail prices 
of important agricultural and indust­
rial producta at present and during 
the harvesting aeasons of agricultural 
crops;

(b) how does it compare with the 
corresponding penod before the pro­
clamation of emergency;

(c) what steps are being taken to 
ensure parity in the pricea of agri­
cultural and industrial products and 
ensure remunerative prices to the poor 
peasants who are compelled to make 
distress sale; and

(d) what is tbe ratio of the rise »  
production and fall in pricea of indust­
rial producta in private sector since 
the grant of concessions during the 
last budget?
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